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MINISTRY OF CORPORATE AFFAIRS
NOTIFICATION
New Delhi, the 13th March, 2019

S.0. 1388(E).—Consequent upon the tendering of resignation by Ms. Suman Saxena, Whole Time Member
(WTM), Insolvency and Bankruptcy Board of India (IBBI) and approval of ACC for accepting the resignation, the
President hereby accepts the resignation of Ms. Suman Saxena from the post of WIM, IBBI w.e.f. 08.10.2018.

[F.No. 30/68/2018-Insolvency]
GYANESHWAR KUMAR SINGH, Jt. Secy.
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